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who have given tms pioposal, If not,
wnat .3 cbe reusun fur aliowing tms
war-pasea plan, agaly, when hece
15 anoulel Pudly aa Ujarat already

ready for commissiomung, wut dor
wali, OL OQai 13 0l oemg commis-
sioned?

SHRI N. K. P. SALVE: Sir, im.
porred coal, 30 iar, was exXpensive
wecause ol the import dugy. Nuw hag
the .mport duty fias oeen lessened,
reduceg very subsatntially, shouid
iney have to import coal (the import
of coal bieng under O.G.L.)—iliey
can importg and geg it.

SHRI ASHOK MITRA: Mr. Chair-
man, Sir, coming from a State which
produces coal and worr.ed about the
p-oblem of unemploymen, among the
coal miners, I would like o know
from the hon.' Min.ster whether he
has taken note of the fact that we
have a iclescopic siructure in regard
o naulage of coal; the longer the
distance the lowe. is the unit cost of
transportation. For example, coal
{from Raniganj would cost higher w
be transported to Durgapur than 1t
would cost to transpory it o Gujarat.
In view of this and in view also of
the fact that there §s a social cost in-
volved in having unemployed miners
in our society I wonld tlike to know
whether the Government would be
prepared to review the entire sys-
tem of import of coal for power
plants.

SHRI P. V. RANGAYYA NAIDU:
Mr. Chairman, Sir, I would like to
submiit that thig supplementary does
not arise out of the main question,

SHRI ASHOK MITRA: Why should
it not?

SHRI P. V. RANGAYYA NAIDU:
The question is about the Gujarat
projects which are based on lignite.

SHRI ASHOK MITRA; Coal-based
projects_

MR. CHAIRMAN: Dr Naunihal
Singh. (Interruptions)
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to Questions 30

SHRI ASHOK MITRA: If the Min-
1siel ao0es Loy wall, to answer, et
hun say tnat he does not want to ans-
wer; 0 he nag noi prepareu. Suc a8
is very very relevant,

MR. CHAIRMAN: This is a little
out of 1t ’

SHRI N. K. P. SALVE; Sir, there
is 1no quesiion ©0i nov answer-
1ng leg him put  a  specitic
question. We are ready to ans-
wer 1t not once but one hun.
dred times. We are ready to answer,
Please do not make imputations, I
refute the imputatons completely.
(Interruptions) Let a relevant ques-
tion %e askad, Put a specific guestion,
You givie notice. I strongly protest,
Sir, (Interruptions)

MR. CHAIRMAN: I have already
called the next person, please. Dr.
Naunihal Singh.

DR. NAUNIHAL SINGH: I would
like to ask the hon. Minister whe.
ther the 16 per cent return on invest-
ment in the power sector available
to foreign firms is available to the
Indian firmg also. If not, why not?
Secondly, would the State Electricity
Boards open Letters of Credit in fa-
vour of foreign parties to ensure
payments to them for the power sup-
plied? If so, lin how many cases have
Letters of Credi; been opened so far?

SHRI P. V. RANGAYYA NAIDU:
Sir, the 16 per cent return on invest-
ment is applicable only to the private
companies and not to the public sec-
tor projects.
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DR. JINENDRA KUMAR JAIN:
Sir, the Minister’'s answer is more
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disappointing than what I had pre-
sumed. I say thig because, according
o the answer, while Delbhi’'s power
need is 1600 MW-—this would go up
to 2532 MW-—the present production
iy only 350 MW as againsy the ins-
talled capacity of 599 MW. In view
of this, I would like to know from
the hon. Minister as to what is the
plan of the Government? Do they
have a plan to make Delhi self.suffi-
cient in terms of its power needs? If
they have a plan, within what time-
frame do they intend to achieve the
target so ag to make Delhi self-suffi-
cient inx terms of its power needs?

THE MINISTER OF STATE IN
THE MINISTRY OF POWER (SHRI
P. V. RANGAYYA NAIDU):
Sir, the following measures are being
taken to meet the future require-
mentg for power in Delhi.

A 400/450 MW gas-based power
plant is proposed 1o be estab-
lished a1 Bawana, in the private sec-
tor, Offers received from private par.
ties have been evaluated by the CEA
and DESU s taking action o select
a suitable offer. Then, 3x 34.07 MW
waste heat recovery units are also
under installation at the gas turbines,
D.E.S.U. has been allowed 90 per
cent share in the Dadrji Thermal Po-
wer Plant. Two units of 210 MW
each are already on commercial pro-
duction. A 400 KV transmission ring
iz being constructed to bring bulk
power from the central stations in
the Northern Region D.E.S.U. will
alsp benefit from the Central power
projects coming up in the Northern
Region, li,e, Chamera Hydro, Salal
Stage II, Dadri Thermal Dadri Gas
'Turbine and Unchahar,

"DR. JINENDRA KUMAR JAIN: Ts
there » proposal from the Delhi
Government to provide electricity
aonnections to all jhuggis|jhonpris?
If there is a proposal, hag the Gov-
ernment of India agreed to such a
proposal? What would be the addi-
tienal burden of such a decision and
how Joes the Government propose to
make electricity available to  Delhi

[ 15 MAR.

1904 ] to Questions 34

in ease this decision is implemented
during the peak hours?

SHRI P. V. RANGAYYA NAIDU:
Sir, the dedision w0 supply power to
ilwsggis(jhonpris is entirely of the
State Government and DESU. It is
not for the Government of India to
decide about this issue because, ba-
sically, distribution is entirely in the
hands of DESU, and no reference
has been made by the Delhi Govern-
ment in this regard. Naturally if all
the jhuggis jhopris are provided po-
wer connections, there will be an ex-
cess demand, and that can be calcu-
lated from the number vof applica-
tiong received and the total power
required. ... (Interruptions)...

sway fawa gwre

MAAE ars &, T qrd Frml & F
a1 g7 atwat ¥ foafa S &Y sro ?

T 0 sy - T o fase
T g F firear =y § 7

shaT faaw  gwre  wegwr
faeedY it aoeTe ®1 Qi fasrelt o
frg & faecy 3 &l agr & faorelt
Frz & JET F ) FEIQR KT @i
At goF a@ g, wf g% “:s'q FT
qoAT I JEl o A g, FT
aﬁéawﬁaﬁma@'a%{@rw
wr 3, aiearde ¥ Sigey s &
7 & f§ faeh #1 oweaw g@adfadr
A AT SJIUAT | X @ A
g wafry oy g€ & @Y g wfaay
F siqy fawer s feafy &y @07



35 Written Answers [RAJY
st e SAw oA ¢

AR GUAT HIgF W A&l Tl |

i FW AT JET RN
fefaam fog & wd e @rad ?

SHRI P.V. RANGAYYA NAIDU:
Sir, it i5. a ffact that Delhi suffers
from shortage of power and, natural.
ly,~during summer months when the
demand increases, DESTU has to re-
sort to certain load-shedding and also
restriction on power supply to agri.
culture, and I think it is inevitable
till such time we attain self-sufficien-
cy: Ag regards the proposal for an
Eiectricity Board, that iz under
consideration and a decision will be
taken soon. .. (Interruptions) ...
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SHRI P.-V. RANGAYYA NAIDU:
Sir, “we \lo not have a figure for
thefts as sw but, we have  figures
about. transm1531on - and distribution

]osses“whlch are around 21.85  per-
cent in 1992-93.

MR. CHATRMAN: Well, it can wait
now. The Question. Four is over.

WRI’I“I‘I‘N ANSWERS TO QUTS.
TI‘IONS

Expansion and mm?,&misatiem 8] TV
and Radie Network

*223. SHRI VIRENDRA KATA.
RIA: Will the Minister of INFORM-
ATION AND BROADTASTING be
plegsed to stater

(2) how much subsidy was being
glven to the Ministry of Informatlon

As

ABHA ]

'sthemes of ‘thig Ministry,

to Questions 1)
and Broadcasting for expsnding aaa
modernising TV and radio netwerk;

(b) whether it is also a fact tnata
big chiunk of subsidy has withdrawn
when a log of work is required to be
done in this field; if so, the reasons
therefor; and

(2) how this withdrawa}l has affect-
ed the expansion and modernisation
programme of the Ministry?

THE MINISTER OF STATE OV
THE MINISTRY CF INI'ORMATION
AND BROADCASTING (SHRI K.
P. SINGH DEO): (a) No subsidy is
Ering given to the Ministry of Infor-
mation & Broadcasting for its Plan
schemes ‘for expansion and moderni-~
sation of TV and Radio Network.

However. an outlay of Rs. 1134.95
Croreg for A1l India Radio and
Rs. 2300.00 Crores for Doordarshan

hrg been apwroved for the VIII Five
Veoar Plan, Againsg the tolol outlay of
Fs. 3434.95 Crores, a budgetary
surport of Rs. 232.95 Crores is expec-
trd 1o be provided by the Govern.
m=nt for funding the Plan schemes
of these media units.

(b) and (¢} Whereas about 80 per
rnnt o the Plan outlay was met
wrourh hudgetary support till the
S~venth Plan, only 20 per cent o
e Plan outlay f{uﬁng the . Eighth
Flan would b2 miet from f sourde
For the rest, funds will have fo be
found from_ extra budgetary gources.
I:\ view of thiz the variovs Plan
chudmr
thosa 1'ﬂa‘tmg‘ to, the expansmn and .
modernisation of the electronic media
are be‘r\,cf Tepriorised.

n‘“.,

fuspersion of purchase of . cofton. by
CcCx

291, ,SHRI DILIP - -STNGH - JUDDV
Will tie Minister 1 TEXT’LES be
nocsed fe sstates -

(n) wqe'oher ff i5 al fa(‘f tTn* tho
Cottan (‘or'porahoq‘ of Thdia _ fCCU
kas  been instritetad {5 s‘zﬂper\d fur-
ther Lnurﬂqam af  cotin Fn Narfh
Mrh'a



